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GOVERNMENT OF INDIA
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LOK SABHA

UNSTARRED QUESTION No. 749
TO BE ANSWERED ON NOVEMBER 21, 2019

SMART NAME PLATES

NO. 749. SHRI RAVI KISHAN:
DR. RAM SHANKAR KATHERIA:

Will the Minister of HOUSING AND URBAN AFFAIRS be pleased to
state :
(a) whether the Government is proposing to install smart name plates

in every house in the smart cities by which the property tax,
electricity and water bills and even garbage collection can be
tracked;

(b) if so, the details along with the selected smart cities in the priority
list where such arrangements will be made; and

(c) the details of the facilities likely to be linked to the smart name
plates?

ANSWER

THE MINISTER OF STATE (INDEPENDENT CHARGE) OF THE
MINISTRY OF HOUSING AND URBAN AFFAIRS

(SHRI HARDEEP SINGH PURI)

(a) to (c) The objective of Smart Cities Mission (SCM) is to promote cities
that provide core infrastructure such as adequate water supply,
assured electricity supply, sanitation including solid waste
management, efficient urban mobility and public transport, etc. to
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give a clean and sustainable environment and a decent quality of life
to its citizens through application of ‘Smart’ solutions. The
implementation of the SCM at the City level is done by a Special
Purpose Vehicle (SPV) created for the purpose. The SPV plan,
appraise, approve, release funds, implement, manage, operate,
monitor and evaluate the Smart City development projects. A total of
5,151 different projects, at an estimated cost of Rs. 2,05,018 crores,
have been included by the 100 selected Cities in their Smart City
proposals. Some Smart Cities i.e. Ujjain, Jalandhar, Anmritsar &
Bhopal have reported projects related to installation of Smart Name
Plates which may be linked to collection of electricity bills, water

bills, property tax, license fees etc in these Smart Cities.



